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partm aiul Competitive Examination for 
promotion of Upper D ivision Clerks to 
the Grade of Assistant.

(c) Y e s, Sir.

(d) T h e  examination for R ailw ay Board 
employees only was held in  pursuance o f a 
decision /taken by the Board that since 
one examination had been held for pro
motion o f Upper D ivisio n  Clerks of 
Central Secretariat Clerical Service to the 
grade o f Assistant, at least on examina
tion  may be held for the R ailw ay Board 
employees also. A ction has, however, 
been taken by the R ailw ay Board to 
amend their recruitment rules on thelines 
o f the amendment ir. the Central Secre
tariat Service Rules. There is no ques
tion o f any discrim ination towrrds C en
tral Secretariat Service employees.

Power Theft in DESU

6004. SH R I J Y O T IR M O Y  B O SU  ; 
W ill the M inister o f E N E R G Y  be pleased 
to state:

(p) whether there is a power iheft in 
D E S U  valued at about 50 lakhs o f rup<!es 
a year i and

(b) i f  so, steps taken to prevent the 
same?

T H E  M IN IS T E R  O F  E N E R G Y  
S H R I P. R .\ M A C H A N D R A M ) :
(a) and (b) Facts arc being collected 
and they w ill b e la id  o r the Table of the 
House later.

Seat for Goa, Daman and Diu 
in Rajya Sabha

6005. SH R I E D U R A D O  F A L E IR O ; 
W ill the M in ister o f H O M E  A F F A IR S  
be pleased to state whether Government 
propose to amend the constitution so as to 
provide f ' r  a seat for the Union Territory 
o f G  a. Dam an and D iu  in t' e Rajya 
Sabha ?

T H E  M IN IS T E R  O F  H O M E A F F 
A IR S (SH RI C H A R A N  SIN G H ) : 
T h e Government have no such pro
posal.
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Pucca Road 'leading to Tem ple of 
Sham ji at Khatu in Rajaathan

6008. SH R I K . L A K K A P P A  ; W ill 
the M inister o f S H IP P IN G  A N D  
T R A N S P O R T  be pleased to state:

(a) whether there is no pucca road from 
all side'; leading to temple o f Shamji at 
Khatu in Rajasthan, imptirtant pilgrim  
centre, causing great inconvenience and 
hardship to the pilgrim s visitin g the 
temple;

(b) whether people o f that area have 
b e ^  representing to the Central Govt, 
for failure o f the State Government in 
providing pucca roads lead ing to the tem
p le ; and

(c) whether Central G ovt, have sanc
tioned any amount for this purpose or 
issued any instructions to the State Govt, 
to take up the job on priority  basis ?

T H E  PR IM E  M IN IS T E R  ^SHRI 
M O R A R JI D E SA I) : (a) There is a State 
road, the development o f which to the 
level required Is the concern o f the 
Rajasthan Govt.

(b) N o Sir.

(c) In view of the amwer to clause (h) it 
do;s not ari&e.
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T. V. Facilities in Himachal Pradesh

6010. SH RI D U R G A  C H A N D  : 
W ill the M ir i-tcr  of IN F O R M A T IO N  
A N D  B R O A D C A S T IN G  be pleased 
to state:—

(a) whether no T . V. facilities have 
been given to Himachal Pradesh as ha.? 
been d 'nc in Punjab, Jammu & K ashm ir 
Haryana and D elhi in Northern States;

(b) i f  so, th reasons therefor;

(c) whether there is a proposal to sei 
u p a  relay station one in Sim la hills and 
other in Kangra valley o f Hirrachal Pra
desh; and

(J) if  so, the main features thereof?

T H E  M IN IS T E R  O F  IN F O R M A 
T IO N  A N D  B R O A D C A S T IN G  
(SH RI L . K . A D V A N I ) : (a) and
(b) It hav not been possible to provide 
T .V .facilities to Himachal Pradesh due 
to financial constraints.

(c) and (d) There i*; a proposal to set 
up a Relay Centre at Kasauli which w ill 
relay programme'- emanating from Jullun- 
dur T .V . Centren 'W^under construction. 
T h i ugh originally the project war fi r 
implementation during the 5th Plan, 
this scheme had to be postponed to 
the Sixth Plan due to lack o f financial 
resources. T h e Kasauli Relay Centre,




